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(c) the measure taken so far along with the future plan in this regard?

THE MINISTER OF STATE IN THE MINISTERY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) As on
30.06.2017, the available quantity of cereals (as reported by State Government) are

as under:—
1. Wheat 62.05 LMT
2. Rice : 04.45 LMT
3. Maize : 00.52 LMT
4. Pulses : 00.68 LMT

(b) Madhya Pradesh being a DCP State, the food grains/cercals are procured
at MSP from farmers by State Agencies, if required, and are distributed under
National Food Security Act (NFSA) and Other Welfare Schemes (OWS) like
Mid-Day Meal (MDM) Scheme etc. as per the food grain allocation given by

Government of India.

(c) Before the commencement of each Marketing Season, the State Government
makes an assessment of production of foodgrains, marketable surplus, price trends
and accordingly procure food grains/cereals, which are utilized for distribution
under NFSA/OWS scheme as per food grain allocation approved by Government
of India.

As per existing guidelines for procurement/distribution of coarse grains, State
Governments are allowed to procure coarse grains under central pool if the same is
to be disposed of under TPDS/OWS.

Wastage of foodgrains

1535. DR. SANJAY SINH: Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether it is a fact that 70 thousand tonnes of foodgrains have been damaged
in the warechouses of Food Corporation of India, if so, the details thercof, State-wise,
and the action taken by Government thereon; and

(b) the effect of such wastage on the implementation of the National Food
Security Act along with the proposal to increase the storage facilities?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) No, Sir.

Procured foodgrains are stored in scientific godowns and code of scientific storage
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practices arc followed during storage. Inspite of all precautions, some quantity of
foodgrains may get damaged/become non-issuable during storage due to various
reasons such as storage pests’ attack, leakages in godowns, procurement of poor
quality stocks, exposure to rains, floods, etc. A quantity of 3115.7 tonnes and 8775.6
tonnes of foodgrains accrued as damaged/non-issuable in FCI godowns during 2015-16
and 2016-17 respectively. State-wise details of the damaged/non-issuable foodgrains
accrued in FCI during last two years and current year are given in the Statement-I
(See below).

Appropriate disciplinary action against the officials found responsible for negligence
in proper preservation of foodgrains is invariably taken. Various penalties such as
recovery of losses, compulsory retirement, reversion to lower post and reduction in
time scale of pay etc have been imposed against the defaulters. Number of officials
against whom action has been taken by FCI during the last 2 years for damages to
foodgrains are as under:—

Year No. of Officials
2015-16 31
2016-17 13

Steps taken by the Government for safe storage to avoid damage are given in
the Statement-II (See below).

(b) There is no effect on the implementation of National Food Security Act
(NFSA) as a meagre quantity of foodgrains accrued as damaged/non-issuable and
only good quality of foodgrains, free from insect infestations and conforming to
Food Safety norms are issued under NFSA. Following steps have been taken by the

Government to augment covered storage capacity:—

(1) Government has formulated Private Entreprencurs Guarantee (PEG)
Scheme for construction of godowns for storage of foodgrains by private
partics, CWC, SWCs and other State agencies. Storage capacity of 138.51
lakh tons has been completed as on 30.06.2017.

(2) In addition, a capacity of 1,17,680 tonnes in North Eastern States
and 20,000 tonnes in other than NE States has been completed under
Twelfth Five Year Plan.

(3) Government has also approved action plan for construction of steel Silos

for a capacity of 100 lakh tonnes in phased manner.
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State-wise details of the damagedmon-issuable foodgrains accrued in

FCI during last two years and current year

(Fig. in tonnes)

SL. State 2015-16 2016-17 2017-18
No. (As on 01.07.17)
1. Bihar 46.4 0 0
2. Jharkhand 0 0 0
3. Odisha 259 1.4 0.3
4. West Bengal 12.4 0 0
5. Assam 119.9 205.2 73.7
6. NEF 2104 104.9 48.8
7. Arunachal Pradesh 0 0 0
8. Nagaland 10.6 3 0
9. Delhi 16.1 11.9 0
10. Haryana 0 0 0
11.  Jammu and Kashmir 0 0 0
12.  Punjab 29.7 85 7.7
13.  Rajasthan 2.4 124.9 0
14.  Uttar Pradesh 116.1 47.8 12.0
15.  Uttarakhand 0 0 0
16. Andhra Pradesh 2202.2 5.7 0
17.  Kerala 178.9 88.1 0.3
18. Karnataka 352 12.8 23.0
19. Tamil Nadu 304 66.4 0
20.  Gujarat 15.6 119.2 3.6
21. Maharashtra 56.3 7963.4 0
22.  Madhya Pradesh 0 0 0
23.  Chhattisgarh 7.1 12.4 0
TotaL 3115.7 8775.6 169.4
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Statement-I11

Steps taken by the Government for safe storage to avoid damage

Before the commencement of Rabi and Kharif Marketing Seasons, Ministry of
Consumer Affairs, Food and Public Distribution, Department of Food and Public
Distribution, Government of India issues uniform specifications for procurement
of foodgrains for the Central Pool. These uniform specifications are circulated to
F.CI and all State Govts./Agencies with instructions to ensure that foodgrains
are procured strictly in accordance with the uniform specifications.

Foodgrains procured by F.CI. and State Governments/Agencies are stored in
covered godowns as well as in CAP (cover and plinth).

During storage, the following steps are taken for safe storage and preservations
of foodgrains:—

(6)] All godowns are constructed as per specifications.
(i) Foodgrains are stored by adopting proper scientific code of storage practices.

(iii) Adequate dunnage materials such as wooden crates, bamboo mats, polythene
sheets are used to check migration of moisture from the floor to the
foodgrains.

(iv) Fumigation covers, nylon ropes, nets and insecticides for control of stored
grain insect pests are provided in all the godowns.

(v)  Prophylactic (spraying of insecticides) and curative treatments (fumigation)
are carried out regularly and timely in godowns for the control of stored
grain insect pests.

(vi) Effective rat control measures, both in covered godowns as well as in
CAP storage are used.

(vil) Foodgrains in ‘Cover and Plinth’ (CAP) storage arc stored on eclevated
plinths and wooden crates are used as dunnage material. Stacks are
properly covered with specifically fabricated low-density black polythene
water -proof covers and tied with nylon ropes/nets.

(viii) Regular periodic inspections of the stocks/godowns are undertaken by
qualified and trained staff and all senior officers. The health of the
foodgrains is monitored at regular intervals by a system of checks and
super checks at different levels. Following Checks and Super checks
are conducted in the godowns by FCI to ensure proper preservation of
foodgrains in the storage.

(a) Fortnightly inspection of stocks on 100% basis by Technical Assistant.
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(b) Monthly inspection by Manager (QC)
(¢)  Quarterly inspection by AGM (QC)
(d)  Super Checks by Regional, Zonal and FCI Hqrs. Squads.

(ix) The principle of “First in First Out” (FIFO) is followed to the extent
possible so as to avoid longer storage of foodgrains in godowns.

(x) Only covered rail wagons are used for movement of foodgrains so as to
avoid damage during transit.

(xi) Damage Monitoring Cells have been set up at District, Regional and Zonal
levels to regularly monitor quality of stocks and reduce damages.

Rise in prices of vegetables and fruits

1536. SHRI PARIMAL NATHWANI: Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

(a) whether the prices of vegetables and fruits in various parts of the country
have shown a rising trend during the last three months, if so, the details thereof;

(b) whether the increase in prices of vegetables and fruits is mainly on account
of high margins of middlemen and other factors, if so, the details thereof; and

(c) the corrective measures taken by Government in this regard along with the
steps taken to increase the production of vegetables and fruits in the country?

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION (SHRI C. R. CHAUDHARY): (a) As per
the Wholesale Price Index (WPI) (Base Year 2011-12) and the Combined Consumer
Price Index (CPI) (Base Year 2012), there is some rise in the prices of fruits and
vegetables during June, 2017. The movement of the WPI and the CPI are as under:—

Commodities Wholesale Price Index Consumer Price Index

April, May, June, April, May, June,
2017 2017 2017 2017 2017 2017

Fruits and Vegetables 130.8 129.0 137.3 - - -
(1) Vegetables 124.0 123.3 135.6 123.4 125.6 133.3

(2) Fruits 138.7 135.7 139.4 139.9 137.9 139.2
Source: MoSPI and DIPP.

(b) Prices of fruits and vegetables may increase due to various reasons such
as crop secasonality and unfavourable weather conditions. The difference between
wholesale and retail price is due to transportation cost, loading/unloading expenses,



